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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I

(Brief summary of proceedings)
Tuesday, 05 August 2025 / 14 Shravan 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair
The Chair greeted Sh. Veer Singh Dhingan, Hon’ble Member on his Birthday.

The Chair welcomed Ms. Nusrat Ghani, Deputy Speaker of the House of Commons,
United Kingdom along with other members of the visiting delegation present in the
Visitors’ Gallery of the House.

The Speaker informed the House that the alleged ‘Faansi Ghar’ was inaugurated in the
Delhi Legislative Assembly premises on 09 August 2022 during the tenure of the then
Government but there is no historical evidence available for its existence.

He made a brief statement in this regard and placed this matter for consideration in the
House under Rule-271.

The following Member expressed their views :

Shri Abhay Verma, Hon’ble Chief Whip

Shri Ajay Mahawar

Shri Jarnail Singh

Shri Tarvinder Singh Marwah

Shri Karnail Singh (Shri Pravesh Sahib Singh, Hon 'ble Minister intervened.)
Shri Manoj Kumar Shokeen

Smt. Shikha Roy

Shri Sanjay Goyal

. Shri Mohan Singh Bisht, Hon’ble Deputy Speaker
10. Dr. Anil Goel

11. Shri Virender Singh Kadian

12. Shri Ashok Goel

13. Shri Kulwant Rana

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:

PN LA LN

1. Shri Anil Jha 8. Shri Manoj Kumar Shokeen

2. Shri Mohan Singh Bisht, 9. Shri Veer Singh Dhingan
Hon’ble Deputy Speaker 10. Shri Kuldeep Solanki

3. Shri Karnail Singh 11. Shri Ravi Kant

4. Shri Kailash Gangwal 12. Shri Sanjay Goyal

5. Shri Parduymn Singh Rajput 13. Shri Kulwant Rana

6. Shri Harish Khurana 14. Shri Abhay Verma,

7. Ms. Atishi, Hon’ble Leader of Opposition Hon’ble Chief Whip
(Hon’ble Minister of Urban Development ~ 15. Smt. Shikha Roy
Intervened).

(03.40 P.M. : The Chair welcomed Shri Nitin Tyagi, Ex-Member of Legislative
Assembly of NCT of Delhi, present in the LG Gallery.)

The Chair adjourned the House upto 04.30 PM for Tea-Break.

House reassembled.
Hon’ble Speaker in-Chair.



7.  0429P.M.

8. 04.44 PM

9. 04.47PM

10.  06.00 PM

Delhi
05 August, 2025

Calling Attention (Rule-54) :

Shri Mohan Singh Bisht, Hon’ble Deputy Speaker called the attention of the Hon’ble
Minister of Health towards “the need for reconstruction of the dilapidated Hospital
situated near Shiv Vihar Tiraha in Mustafabad Assembly Constituency” .

Shri Pankaj Kumar Singh, Hon’ble Minister of Health made a brief statement.

Adoption of Report :

Shri Mohan Singh Bisht, Hon’ble Deputy Speaker moved that

“This House agrees with the Second Report of Business Advisory Committee presented
to the House on 04™ August 2025

The Motion was put to vote and adopted by voice-vote.

Consideration and Passing of Bill :

Shri Ashish Sood, Hon’ble Minister of Education moved that ‘The Delhi School
Education (Transparency in Fixation and Regulation of Fees) Bill, 2025 (Bill No. 03 of
2025)’ introduced in the House on 04" August, 2025 be taken into consideration.

The following Members participated in the discussion :

Shri Satish Upadhyay

Shri Ajay Mahawar

Shri Raj Kumar Bhatia

Shri Prem Chauhan

Shri Mohan Singh Bisht, Hon’ble Deputy Speaker

Shri Tarvinder Singh Marwah

SRR

The Chair adjourned the House upto 02.00 PM on Wednesday, 06 August 2025.

Ranjeet Singh
Secretary
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